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Title: Regarding reported allegations of spot fixing etc. in IPL matches.
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MR. CHAIRMAN : You have already raised this matter. The Government will reply to it.
...(Interruptions)
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MR. CHAIRMAN: You had already raised it yesterday. I have now called your Party Member to speak.
...(Interruptions)
off 9iclog PAR ! s HECKIR DI 3SSI 3l ORI SRI 3| ...(AdeIeT)
MR. CHAIRMAN: You have not given the notice.
...(Interruptions)
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MR. CHAIRMAN: Nothing will go on record.
(Interruptions) €, »
SHRI KIRTI AZAD (DARBHANGA): I need your protection, Sir.a€} (Interruptions)
MR. CHAIRMAN: What is it?

SHRI KIRTI AZAD : Sir, I t hank you for giving me the permission to speak. I had spoken in Hindi. serp et w2 S aw a8l i
Yesterday, I raised a very important issue regarding IPL. I do not want to go into it. I simply would like to request the
Government, for all those things that I had spoken ugret siifsc doom aifde; it srsad & 28 3 3ADY Sxon aIfdy; yferr oriad! o1t
B2 L 2 ...(ARIET) ADR B AW A AT PIS AARIG! old! et ... (Rdeer)

MR. CHAIRMAN: No assurance is given during 'Zero Hour'. The Government will reply to you in writing.
...(Interruptions)

SHRI KIRTI AZAD : If my voice is not going to be heard and they are going to do what the administration does then why
should I believe these people?...(Interruptions)

MR. CHAIRMAN: The Government will reply to you.
...(Interruptions)
MR. CHAIRMAN: Only Shri Shukla's statement will go on record.
(Interruptions) €, »

MR. CHAIRMAN: Please take your seat. I am on my legs. Please take your seat. You have raised the issue yesterday. The
Government will respond to it in due course of time. It is not necessary that the Government should respond immediately to
the matters being raised during 'Zero Hour'. If there is any urgency the Government can respond immediately otherwise,
according to its convenience the Government will reply to the concerned Member.

...(Interruptions)



MR. CHAIRMAN: When I am on my legs why are you standing?
...(Interruptions)

MR. CHAIRMAN: Both of you have raised the issue yesterday. The Government will respond to it afterwards. You cannot
expect the Government to immediately respond to all the matters raised during 'Zero Hour'. It may then be a debate and
not 'Zero Hour' then. Members are only allowed to raise important urgent matters during 'Zero Hour'.
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MR. CHAIRMAN: Let him finish.
...(Interruptions)
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..(caaeel) st Ao b spR s fpl oft Dol I 3cciael B DI oft @i ek the law will take its own course and action will be
taken....(Interruptions) You cannot dictate like this. You may go to BCCL....(Interruptions)

MR.CHAIRMAN: Nothing, except what Shri Shukla says, will go on record.
(Interruptions) 4€/»
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MR.CHAIRMAN: Please maintain order in the House. Do not comment like this otherwise there will be reaction from the
other side and I will not be able to run the House. Please cooperate.

...(Interruptions)
ofl SITCIgSUT WISIA QIareTl & 3ol 9T P U 3ifel Adgerofier ud aifer sifpRrd s ... (=rawret)

MR. CHAIRMAN: I will call you. You will have to wait. The hon. Member has already been called to speak. I will call you
after him. I would request the Members to be brief because we have to finish with all the 'Zero Hour' matters by one o'
clock.
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MR. CHAIRMAN: That is why I have called your name.



